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(b) the total requirement per year;

(c) the quantity produced in the
country; and

(d) whether there is any proposal
to set up a new factory to augment
production?

The Minister of Industry (Shri D.
Sanjivayya): (a) The following im-
ports were made during the years
1963-64, 1964-65 and 1965-66:—

1963-H4 19f4-65 1965-66
) (Rs.) (Rs.) (Rs.)
{1} Cin

ematog-

raphic

films newt

exposed 1¥8,13,000 219,34,000 252,11,000
(2) Pho.o-

graphic

film raw

sensitised 28,64,000 41.62.000 $9.09.002

(b) The estimated requirement of
raw films by end of IlIrd Plan period
is 3.8 million sq. mertes. The require-
ment of raw films for the 4th Plan
period has not yel been finalised.

{c) and (d). No unitl in the Private
Sector has been set up for the manu-
facture of raw films, However, one
unit in the Public Seclor—M/s. Hindu-
stan Photo Film Manufacturing Com-
pany has been licensed for the manu-
facture of raw fllms, This unit expects
to commence production during the
end of this year and by the end of
second year of the Fourth Plan, it is
expected to meet the country’s entire
requirement of raw films.
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Ancillary Industries Sub-Committes

2509. Shri D. C. sharma: Will the
Minister of Industry be pleased te
refer to the reply given to Starred
Question No. 686 on the 26th August,
1966 and state:

(a) the progress made by the Ancil-
lary Industries Sub-Committee in sub-
mitting its report to Government; and

(b) the reasons for delay?

The Minister of Industry (Shri D.
Sanjivayya): (a) The Ancillary In-
dustries Sub-Committee has already
submitted its first report on the work
done during the meetings held so far.
The next meeting of the Committee is
scheduled to held on the 15th and 16th
December, 1866.

(b) Does not arise.
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8hri 8. M. Banerjee (Kanpur):
There was no call attention notice in
the Rajya Sabha. A supplementary
question was put and the minister
tried to answer, In today's Times of
India it is said: “Textile Mills' Closure
to be averted. Shah confident of
evolving steps.” Sir, yesterday I gave
an adjournment motion and a calling
attention notice. I was told by your
office that it would be replied today.
Naturaly I did not want to put any
question yesterday. What is this
House being reduced to, Sir?

The Minister of Commerce (Shri
Manubhai Shah): Yesterday there was
u specific question in the Rajya Sabha
and I had to answer it.

Mr. Speaker: We are not taking
notice of what happened in Rajya
Sabha. He is referring to some state-
ment in the papers,

Shri Manubhai Shah: The papers
might have written something out of
the answer I gave in the Rajya Sabha.

Shri S. M. Banerjee: The Times of
India report says:

“The Government appears to be
confident about being able to pre-
vent the fortnight's closure of tex-
tile mills proposed by the Indian
Cotton Mills Federation. The
Commerce Minister, Mr. Manubhai
Shah, is understood to have given
this assurance when the matter
came up for discussion at the
highest level today.”

What can be a higher level than this
Parliament, Sir?
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Mr. Speaker: That might be their

conjecture.
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Shri Manubhai Shah: Sir, the state-
ment is rather long. 1 will slowly
read it and I request the House to give
me a patient hearing.

As the House is aware, there have
been reports of some closures of cotton
textile mills in the last few weeks due
to shortage of cotton,

Sever drought has affected the
cotton crop of the current season
(1966-67) resulting in a downward re-
vision of its earlier estimate. The
crop which was originally estimated
al 60 lakh bales, is now placed at
around 55 lakh bales, While, thus, the
availability of cotton in the country
is likely to fall short of the original
expectations, the requirement of the
industry has registered an increase on
account of the addition to the installed
capacity of spindles. The mill con-
sumption of cotton in the current sea-
son is expected to be about 66 lakh
bales per year (55 lakh bales per
month) against 63 lakh bales per year
(5.25 lakh bales per month) in the
previous scason (1965-66). There has
also been considerable delay (four to
six weeks) in the arrival of the new
crop in certain areas due to failure of
monsoon and too much delayed rains.

All these factors taken together have
been mainly responsible in creating
scarcity and lean cotton stocks with
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most mills which, in turn, has led to a
scramble for the available supplies of
cotton. This has influenced the senti-
ment of the market and prices of all
types of cotton have been ruling well
above the ceilings announced in July
last. The threat of closure of some
mills for want of cotton especially in
view of their inability in many cases
to pay the high prices demanded, has
added to the seriousness of the situa-
tion. In all so far, three mills in the
Gujarat Region, one mill in Bombay
and one mill in Madhya Pradesh have
closei for want of cotton. A few
other mills in different regions of the
country have been resorting to partial
closures of shifts or reducing the
working of spindles due to lean sup-
plies of cotton available witht them.
I am glad to inform the House that
after 1 prepared the statement, two
mills have restarted working and
therefore in all only three mills have

been closed.

Ever since the beginning of the new
crop season i.e. from September 1968,
Government have held discussions,
from time to time, with the main in-
terests concerned in order to evolve
the measures necessary to meet the
situation. As a result of these discus-
sions, Government have already taken
several steps aimed at securing an or-
derly distribution of the new crop
cotton. These are briely as fol-
lows: —

(1) The regional Mill-owners As-
sociations have arranged loans of
cotton from the surplus mills to the
needy mills, on mutually acceptable
terms.

(2) The Textile Commissioner has
been legally requisitioning cotton from
mills with larger stocks to meet the
immediate requirements of the needy
mills.

(3) For the same purpose, requi-
sitioning of cotton from trade has also
been undertaken.
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14) Movement of cotton has bon
regulaied within and from all cotton
growing areas,

Maximum limits have been prescri-
bed for the holdings of stocks of cot-
ton by mills. For the present, no mill
will be allowed to keep stocks of cot-
ton beyond its two months require-
ments, This limit may have to be
reduced further, it considered neces-
sary,

1t is also being ensured that foreign
cotton already released for Iimport
arrives expenditiously. In all, arrange-
ments have been made to import cot-

ton as follows for the current
season: —
(a) 3.75 lakh bales from USA
under P.L. 480.
(b) 500 lakh bales from global
cotton,
(c) 0.50 lakh bales under U.S.A.
barter.
(d) Further it is proposed to

make efforts for the 1966-67
cotton year (September 1866
to August 1987) to import 3
to 4 lakh bales more from
abroad.

5. Following the implementation of
some of these measures, any large
scale closure of mills for want of cot-
ton has generally been avoided hither-
to.

6. Prompt action has been intitiated
for making cotlon available in all
these cases and two of these mills have
already resumed working and it is
hoped that the other two would also
be in a position to restart shortly.
Earlier, some mills in West Bengal
were also reported to be experiencing
difficulties in securing the required
supplies of colton. As a matter of
fact, one mill was to close yesterday.
We prevented jts closure and the
Keshoram Cotton Mills is continuing
to work. As soon as intimation was
received from the State Government
of West Bengal, steps were taken to
make some supplies available to these
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mills from the Punjab, and, thus, their
closure has been avoided so far.

The present difficult situation is like-
ly to continue at least till about the
end of December, 1968, when the new
crop will start moving in bulk. There-
.after, the position is expected to im-
prove somewhat. Taking a view of
the season as a whole, it would not be
proper to take an alarmistic view
about the overall cotton supply posi-
tion. The current season started with
an gpening stock of about 22 lakh
bales. This, together with the esti-
mated crop of 55 lakh bales and im-
ports of about B lakh bales, is expect-
ed to give a total availability of about
85 lakh bales. Further imports would
also be considered as mentioned in
para 4(d) above. As against this
availability, the total requirements on
account of mill eonsumption (about
66 lakh bales), exportis (2.5 to 3.0 lakh
bales) and extra factory consumption
(abut one lakh bales) are expected to
be of the order of 69.5 to 70 lakh bales,
leaving a stock of about 15 lakh bales
inciuiing ubout 4 to 5 lakh bales of
Bengal Deshi and other non-spinnable
varieties of cotton at the end of the
1966-67 cotton season. No doubt this
is comparatively smaller carry over
than what may be termed as safe or
satisfactory carry over al 20 to 22 lakh
bales. This clusing stock may in fact
be somewhat larger, if the crop turns
out to be more than 55 lakh bales, as
is expected by a section of the trade.
In the context of this overall supplv
position and the measures which Gov-
ernment have taken and are taking in
order to tide over the present difficul-
ties, the action taken by the Indian
Cotton Mills Federation in advising
all the mills to close down for a fort-
night, from 18th December, 1968, to
2nd January, 1967, would appear to be
totally unnecessary.

It is proposed to discuss these latest
-developments further with the repre-
sentatives of the industry, trade,
growers and labour next week on
Thursday, the 30fh November, and
Friday, the 1st December, 1866.
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All the cotlon growing State Gov-
ernments of the country are fully
cu-operating with the Central Gow-
ernment Lo see that the cotton growers
receive appropriate ceiling prices for
the respective varieties of cotton.
Appropriate  ceiling prices in India
compare very favourably with the
corresponding prices of similar cottons
in other countries. It is, therefore,
not possible to remove the ceiling pri-
ces of cotton in the current season.
The prices have been announced al-
ready in the beginning of the season
for the whole cotton year.
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It is also not possible to remove the
partial control on cloth of mass con-
sumption because with any removal of
cantrol on ceiling prices of cotton or
on the controlled wvarieties of cloth, the
cloth prices for the average consumer
of most popular varieties will shoot up
1o very high levels making the cloth
of mass consumption very much
dearer. Again, the very high prices
that some economically strong mills
can afford to pay after any removal
of the ceiling prices of cotton will
make it impossible for the scores of
weak mills to buy their requirements
at those prices of cotton and sell their
cloth and thus a major factor of clo-
sure of such units will emerge. Thus,
it is not possible to consider any re-
movel of ceiling prices of cotton or
removal of the partial controls on the
prices of cloth of mass consumption.

For assurang the cotton growers,
‘both the mill industry and the Govern-
ment are assuring the cotton growers
that throughout the cotton year 1966-
67, proper arrangements would be
made to ensure that the growers re-
ceive appropriate ceiling prices for
their respective varieties of cotton.
I am sure that the measures which
the industry, the State Governments
and the Central Government are tak-
ing will, in fact, assura the cotton
growers throughout the year. During
the whole cotton year the grower will
get prices lower than the appropriate
ceiling prices. At the same time, the
Central Government =and the State
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Governments would Tequest the full
co-operation of the growers and the
co-operative societies and the trade to
see that the mills are provided with
cotton at the appropriate ceiling pri-
ces,

With respect to trade, Government
would request the full co-operation on
behalf of this House and myself that
orderly trading should be continued
by them without any non-co-operation
or interuption on their behalf. The
cotton textile mills are being permit-
ted to directly buy cotton or kapas
{unginned cotton) from the growers
or their co-operative societies wher-
ever the trade withholds such market-
ing and where trade does not co-
operate. Government would also con-
template the State Trading Corpora-
tion to intervene on behalf of growers
and the industry where full coopera-
tion of traders is not forthcoming; and
where the traders in any arca with-
hold the co-operation in marketing the
crop in an orderly and smooth manner
both unginned cotton (kapas) and
colton at the appropriate ceiling prices,
direct mill buying or buying through
Central, State ang Cooperalive agen-
cies will be resorted to.

Government would also requisition
as and when necessary cotton from all
such stocks whether held by growers,
traders or mills who refuse to market
the stocks within the regulations and
at the appropriate ceiling prices for
such varieties of cotton.

1 can, thercfore, assure the Hon'ble
House and the country that ull these
matters are being comprehensively
looked into and dealt with. Every
effort is being made to avert block
closures and keep all the mills run-
ning to the full capacity to the extent
possible and only resort to a small cut
in production or partial closure of =
few units if and where found totally
unavoidable for a short period.

The Central Government and all the
State Governments are keeping a
continuous watch in the interest of
industry, labour, trade and cotton
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growers so that this difficult period of
the next four to six weeks for the
cotton textile industry is tided over
in a satisfactory manner.
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Shrj 8. M. Banerjee: From the
statement it appcars that some mil-
lowners have already started closure
or partial closure on the ground that
cotton was not available to them. In
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Xanpur some of the mills have already
motified that there will be a partial
alosure. So, I want to know whether
there iz any proposal by the Govern~
ment to convene a meeting of the
workers' representatives, the emplo-
yers and the growers, a tripartite
npeting as such, to discuss this entire
imaue. It so, may I know whether
instructions have been issueq to all
mill-owners not to close down wholly
or partially these mills in the larger
interest of the country and the work-
ars?

Shri Mangbhaj Shah: Firstly, as the
bhon, Member is aware, the recam-
mendation of the ICMF is only from
18th December. Therefore. il does
mot arise at the moment,

Secondly, all the labour represen-
tatives, millowners, cotton  growers
and traders have been invited and
the hon. Mcmber is one of them.
The invitation will be reaching him
this evening or must have reached
Mm already. 1 can assure this House
that in terms of the statement that
¥ have lid, we ar¢ trying to have
the closure of as few mills as pos-
sible.

8hri S, M. Banerjee: He has said
that the matter will be discussed. I
will be very happy to discuss it
Bnstructions ghould be issued not to
lay off any mill.

Shri Manubhai Shah: Whatever
s possible under law will be done.
Bvery effort is being made to sece
that nothing closes.

Bhrimati Tarkeshwari Sinha
(Barh): May I know whether it is
a fact that this problem was going
an for some months and the Minis-
ter was aware of it. If he was aware
thet the situation was getting from
bad to worse, why did he allow the
situation to precipitate to this point
®efore he has announced all these
measures?

Shri Marubhal Shab: As I said,
sontinuous measures have been taken.
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But where nature goes against us
and imports cannot be afforded be-
cause of shortage of foreign ex-
change, naturally the results of all
the problems must come before us
and we are trying to solve them.

Shrimati Tarkeshwari Sinha: By
what measures?

Shri Manubhai SBhah: The
measures have been given elaborate-
lv. There are seven pages,

Shrimati Tarkeshwari Sinha: Is it
due to nature? This problem of
want of cottan was before the Govern-
ment for the last more than six
months. At that time, coming of rains
or the prospect of rains did not arise
at all, I want to ask whether this rain
business has come right now. I want
to know why it was being precipitat-
ed for the past some months and
why is the Minister giving this
answer that all this is because of
nature, There is something basically
very defective with cotton textile
policy itself,

Shri Manubhai Shah: The ques-
tion of cotton never came up before
gix months. It came only on 28th
September for the information of
the hon. Lady Member.

Shrimati Tarkeshwari Sinha: Let
me inform the hon. Minister... .

Mr. Speaker: Now the hon. Lady
Member shall resume her seat.

Shri Manobhai Shah: I .will not

accept a wrong statement, The pre-
vious closures of a few ....(Inter-
ruptions).

Shrimati Vimla Devi (Eluru):
Why should you say hon. Lady
Member? You may say hon. Mem-
ber. (Interruptions).

An hon. Member: Ladies are al-

ways honourable,

Mr. Speaker: No discrimination
might be made.
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Shri Harl Vishnu Kamath (Hoshan-
gabad): A member is a member
even if he is a lady. That is what
Mr, Mavlankar ruled.

‘Mr. Speaker: Mr. Alvares,

Shri Alvares (Panjim): It appears
from the threat of the Indian Cotton
Mills Federation . . .

Shri Manubhai Shah: I have not
yel replicd to the hon. Member. I
would like to answer her.

The problem was that the guestion
of cotton as a factor of closure never
came up before 28th September, after
the failure of monsoon was noticed.
‘The previous closure of a few mills
were rea'ly due to uneconomic old
machinery and old mills which have
been with us for the last 30 or 40
years. For that, correctives of moder-
nisation and giving of new licences
have been placed before the House
and are being implemented for the
past SO many years.

Shri Alvares: All members are
hon, members and the repetition of
the word ‘honourable’ is rather re-
dundant.

May I know whether the threat of
the Indian Cotion Mills Federation. . . .

Mr. Speaker: Lady is redundant,
‘honourable’ is redundant. Then what
is left bechind?

Shri Hari Vishnu Kamath:
member stands.

Only

Shri Alvares: It appears from the
statemen! of the Indian Cotton Mills
Federation thut the reasons for a
closure for fourteen days correspond-
ed with the short supply of cotton.
Now, it appears from the statement
of the hon. Minister that it is not so.
May 1 know whether the threat of
closure was a manoeuvre to ease the
controls on cotton and also to buy
cotton below the ceiling price from
the producers?

Shri Manobhai Shah: May I sub-
mit that I did not say that there was
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a recommendation that the closure

was not connected with cotton

scarcity?

Shri Alvares: He said that it was
alurming.

Shri Manubhai Shah: It is not as
alarming as they think, We do not
belicve that closure for fifteen days is
called for. But it is true that the
difficulties of the mills are genuine.
I do not want to under-cstimate or
under-rate their difficulty. We have
got to meect the situation squarely by
co-operation, and that is why a meet-
ing of the different interests has been
called for. Therefore, I would not subs-
cribe to.the view that this particular
proposal with which we are in com-
plete disagreement has anything to do
with eilher reduclion of the prices or
removal of the controls. I have totally
repudiated that. Nor are we going to
remove the ceiling price of the con~
trols on the mass consumption cloth,
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Shrimati Renu Chakravartly (Bar-
rackpore): Are Government aware
that the closure of mills even in a
State likg West Bengal where we do
not have a very large number of
mills has been going on for quite some
time and that even recently there was
going to be a big closure? May I
know whether this pressure which is
being brought, and which Government
say now that they are not going to
accep!, for the closure of the mills,
will now be stalled by the decision
which has now alse been proposed by
the committes of the Indian Cotton
Mills Federatinn that from January, 3.6
per cent of the installed spindless in
the mills will be sealed? That will be
the second line of attack which they
will take. May I know whether Gov-
ernment will give us a calrgorical
answer that such a thing will also not
be permitted?

Shri Manubhai 8hah: The point is
that these arc all different suggestions.
As I have said in my answer, our basic
policy is that so long as we can meet
the supplies of cotton, (because this is
the basic point), as long as we are
assured that the cotton is there, we
shall try to aviod any cut or closure.
Beyond that, before aosscssing the
whole situation, it js difficult to say;
as regards how much it is possible to
get by way of imports, today in the
present foreign exchange situation, T
cannot prevail upon the Finance Min-
ister to allow unlimited imports. Seo,
in the light of the total availability,
1 can assure the House that minimum
stoppage of minimum units and of the
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minimum spindles will be attempted
for the minimum period.
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Shri D, C. Sharma (Gurdaspur):
The hon. Mi er wins very kind to
say that it was not an alarmingpic-
But surely

ture. T sgree with him,
itois a wvery frightful picture, First,
there is the foold ... ity and the

invasiom of PL=430; now there is col-
ton scarcily and the invasion of
PL-480 and olher things, May I know
from the hon. Minister what he is
going to do to stop hoarding, black-
marketing and profiteering and anti-
soclal activities which are always the
concomitant of scarcity in any fleld,
and whether he is going to ewolve
some new machinery or whether he is
going to leave it to the tender mercies
of the machinery that we have now?

NOVEMBER 25, 1966

closure of Textile
Mills (C.A))

5634

What is he going to do to check all
these evils?

8hri Manubhai Shah: It is a very
relevant question to which I  have
given an elaborate answer. Firstly, it
is our intention continuously to grow
more and more cotton. It is known
to the House that during the last
fifteen years considerable progresa
has been made in the fleld of cotton
production; from 22 lakhs bales or so
at the time of Partition. the current
crop is 60 lakhs bales and we must
thank our growers for that progress
that they have made. But the demand
for cotton . . .

8hri Sonavane (Pandharpur): The
cotton grown in the Ahmedabad area
has continuously gone down. What
are the reasons for that?

Bbri Joachim Alva (Kanara): The
hon., Minister had himself admitted
some time back that there had heen
a fall in production.

Shri Manubhai Shah: There has
been no fall in production of coiton,
On the contrary, it has been continu-
ously rising but it has not maiched
up to the tolal requirements which
are expanding continuously both for
internal consumplion and for export.

Member has asked what
machinery we have when we are
faced with scarcity, T have sugrested
the machinery ‘hat we shall reaunisi-
te al the proper ceiling prices, keep-
ing the interests of the growers in
mind un the one hand  and of the
mills on the other

The hon,

Shri D. C. Sharma: How will he
vheck the anti-social activities? They
are bound to grow as a result of the
scarcity.

Shri Manubhal Shah: That is what
I have mentioned in my statement,

Shri Kapur Singh (Ludhiana): Be-
fore I put my question, I might be
permitted to make a submission re-
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questing you to make some observa-
tion on the practice of the Govern-
ment, not infrequently indulged in, of
either stalling or making infructuous
matters which they think are likely
to come up on the floor of this House,
as has happened in this case.

Mr. Bpeaker: Now, ﬁe might put
his question.

Shri Kapur Singh: In the context
of the fact that the prices of cotton
which are ruling are above the ceil-
ing prices from 15 to 50 per cent, may
I know whether Government are aware
that while in the private sector the
ceiling prices have been strictly en-
forced, in the public sector a blind
cye hag been turned for purchasing
cotton at prices above the ceiling

prices and if so, why this has been
done?
Shr! Manubhal Shah: No, I com-

pletely disagree with the hon, Mem-
ber. No cotton mill in the public sec-
tor has purchased any rotton at prices
higher than the ceiling, because they
cannot do so.

Shri Eapur Singh: My question
has not been understood, My question
is why in the case of the private sec-
tor, the privale cotton mills have been
strictly forbidden to buy cofton at
prices above the ceiling prices and if
they try to do so the law is enforeed,
hut this is no! done 1in the case of the
public sector mills and why this dis-
tinetion and diserimination ic m i

Shri Manubhal Shah: It is not =
fact; if he can prove any instance of
any public sector mill run by an
authorised controller, which has paid
prices above the ceiling, I am prepu -
ed lo take action against him.

Mr. Speaker: Shri Hem Barua:

Shri Shivaji Rao 5. Deshmuki
iParbhani): The question and the
answer arc vague on this issuc as to
what constitutes ceiling, because in
the vocabulary of the hon. Minister . ..
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Mr. Speaker: Order, order. He
might resume his seat,

Shri Hem Barua (Gauhati): In
his statemeni, the hon. Minister has
said that there is a shortfall in cottom
berause of drought conditions in cer-
tain parts of the country. In view of
fact that there are no drought condi-
tions in any of the cotlon growing
areas—neither in UP. nor in Bihar
wnere drought conditions are rampant
is cotton grown—are Government
awyre of a conspiracy launched by the
Indian Cot'on Mills Federation (a) te
reap a huge advantage for themselves,
and (b) to put the country in a dis-
advantageous position?

Shri Manubhai Shah: I have com-
pletely answored that there is no con-
spiracy in Uus matter. The rains alse
failed in Gujarat and the crop went
down by 3 lakh bales; the rains did
not fall in Maharashtra and the crop
decreased by 4 lakh bales. Rains felk
in Punjab and we got an exira one
lakh bales, Owerall, the country is
today facing a shortage due to failure
of rainfall of about 7 lakh bales,

Shri Indrajit Gupta (Calcutta—
South-West): In conditions of cottom
scarcity such as the Minister has des-
cribed, it would be natural for some
large units which may have built up
relatively larger stocks beforehand
not to reveal the full extent of the
stocks becowse Government are now
thinking in terms of equitable ration-
ing of the availuble stocks. Hawve
Governmen!  got  any  independent
machinery of their own to actually
physically  verify the cotton stocks
and nol depend only un returns which'
the mills themselves supply?

Shri Manaubhai Shah: We have sent
our owpn inspectors in the last 1§
months tg almost 600 warchouses
Cotton is nol a thing which can he
hidden under a bushel, The shorlage
is of a very great nature, of 4—6 lakh
bales not a few hundred bales here
ar there, Themfore, [ can assure the
hon. Member that n, mull which has
excessive stock ran keep it away from
Government,



